
 |  CHAITRA  9,  00l  (SAKA)
 2.57  bre

 RE.  MOTION  FOR  ADJOURNMENT

 MR.  SPEAKER:  We  come  to  papers
 to  be  laid  on  the  Table....

 SHRI  JYOTIRMOY  BOSU  (Dia-
 mond  Harbour):  One  submission  I
 want  to  make,  Sir.  I  heve  given
 notice  of  an  Adjournment  Motion  that
 due  to  failure  of  the  Railways,  there
 is  a  serious  dislocation  of  railway
 services....

 MR.  SPEAKER:  I  have  not  allow-
 ed.

 SHRI  JYOTIRMOY  BOSU:....  in
 Dhanbad,  Howrah  and  Sealdah  Divi-
 sions,  and  your  secretariat  tells  me
 that,  when  the  Home  Ministry’s  De-
 mands  for  Grants  are  taken  up  for
 discussion.  (Interruptions).

 MR.  SPEAKER:  Your  notice  of  Ad.
 journment  Motion  wag  that  law  and
 order  had  arisen.  (Interruptions).

 7  Now,  papers  to  be  laid  on  the
 Table,

 22.58  hrs,

 PAPERS  LAID  ON  THE  TABLE

 ANNUAL  REPORT  OF  INTERNATIONAL
 Axrports  AUTHORITY  IN  INDIA  FOR
 1977-78  anp  Crrtiriap  ACCOUNTS  THERE-

 OF  AND  ,  STATEMENT  FOR  DELAY

 प्ल्बबंदय  हम  बर  बिताना  मंत्रों  (ली  पुरषोतम
 कौशिक)  :  प्रत्यक्ष  महोदय,  मैं  बाप  की  अनुमति  से
 निम्नलिखित  ce  सदन  के  सभा  पटल  पर  रखता
 ह्

 q@)  भम्तर्शाष्ट्रीय  बिमान  हसन  प्राधिकरण
 4971  की  धारा  25  की

 सं प्रशा रा  ced
 #  td

 rete  भारतीय

 कान मा  कक  प्रतिवेदन
 जहिंन्दी  तथा  अंग्रेजी  संस्करण)  की  एक

 Papers  laid  sis

 (2)  अंतर्राष्ट्रीय  विमान  पत्तन  प्राधिकरण
 अधितिग्रम,  O71  की  धारा  24  की
 उपधारा  (4)  के  झन्तमत  भारतीय
 श्रन्तर्राष्ट्रीय  विमान  पश्तून  प्राधिकरण
 के  3  मार्च,  978  को  समाप्त  हए  वर्ष
 के  प्रमाणित  लेख  (हिन्दी  तथा  प्रंग्रेजी
 संस्करण)  की  एक  प्रति  तथा  उन  पर
 लेखा  परीक्षा  प्रतिवेदन  t

 (3)  उपरययंक्‍्त  (1)  शौर  (2)  में  उल्लिखित
 दस्तावेजों  को  सभा  पटल  पर  रखने  में

 हुए  विलम्ब  के  कारण  बताने  वाला  एक
 विवरण  (हिन्दी  तथा  अंग्रेजी  संस्करण)  ।

 [Placed  in  Library,  See'No.  हैम
 4195/79).

 NOTIFICATIONS  RE,  CENTRAL  SERVICES
 (MEDICAL  ATTENDANCE)  AMDT,  RULES,

 978

 THE  MINISTER  OF  HEALTH  AND

 FAMILY  WELFARE  (SHRI  RABI
 RAY):  I  beg  to  Jay  on  the  Table  a
 copy  each  of  the  following  Notifica-

 issued  under  article  309  and  clause
 (5)  of  article  248  of  the  Constitu-
 tion:

 (l)  The  Central  Services  (Medi-
 cal  Attendance)  Amendment

 Rules,  1978,  published  in
 Notification  No.  G.S.R.  029  in
 Gazette  of  India  dated  the
 9th  August,  978

 (2)  The  Central  Services  (Medi-
 cal  Attendance)  Second  Am-

 endment  Rules,  1978,  publish-
 ed.  in  Notification  No.  8.0.
 2580  in  Gazette  of  India  dated
 the  2nd  September,  1978,

 fe  af;  ivbige  :
 [Placeg  in  Library.  See  Na.

 LT-496/78}.


